(c) The expenditure incurred by Ravi and Beas \Water Tribunal, Cauvery Water Disputes
Tribunal and Krishna Water Disputes Tribunals since their constitution till February, 2010 is Rs. 8.11

crore, Re. 1542 crore and Rs. 6.42 crare respectively.
(d) No, Sir.
Flood and srasion prablem

1649, SHRIBIRENDRA PRASAD BAISHYA @ Wil the Minister of WATER RESCURCES be pleased
tostate:

(a) whether it is a fact that due to severe situation in the river Brarmaputra, Barak and other
major tributaries in Assam, the river beds get shallow resulting multichannel course of rivers which

has been the major cause of recurring floods in Assam;
(b) if g0, the details thereof including the idertified location/areas;

(o) the action taken by Government to check de-siltation and minimize channels to mitigate the

flood and ercsion problem, and major scheme undertaken/propose to be taken; and

(d) the budgetary allocation made in thiz regard and amount spent so far, project

wise/scheme-wise?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRIVINCENT PALA) :
(2 It is a fact that excessive siltation continues to aggrade the river beds of Brahmaputra, Barak and
other major tributaries in Assam reducing thelr flood conveyance capacities resulting in multi-channel

course of rivers which has been one of the major cause of recurring floods in Assam.

(b) Government of Assam has informed that no detailed study has been taken up in this
regard. The studies conducted by Brahmaputra Board in collaboration with Space Application
Centre, Ahmedabad has identified bank-line shift/erosion along Brahmaputra river in Dhalla -
Dibrugarh reach, Dhemaji area, Majuli island area, Kaziranga raticnal park reach, stretch between
Tezpur and Mangaldol, Palashari-Goalpara reach, downstream of Goalpara and Dhubri area. Amaong
the tributaries, bark line shift/ercsion is identified on the banks of Beki, Manas, Aie, Jiadhal,

Jiabhareli, Puthimari and Pagladia rivers.

(o) and (d) The Brahmaputra Board has prepared 44 Master Plang for the rivers in the North
Eastern Regicn. The Master Plang prepared by Brahmaputra Board provide for treatment of upper
catchment and construction of storage reservaoire for arresting silt in the rivers. The Task Force
constituted by the Ministry of Water Resources in August, 2004, to lack into the problem of recurring

floods In Aszam and neighbouring states as well ag Bihar, West Bengal and eastern Uttar Pradesh
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under the Chairmarship of Chairman, Central Water Commission studied the problem of situation of
rivers and congidering various aspects and the cost involved In desilting of rivers by earth moving
equipment or the dredgers, recommended that desilting operation may be carried out for
improvement of carrying capacity of drainage channels downstream of the Sluices at their outfall into

the rivers and in upstream reaches selectively, if absolutely essential.

The State Government of Assam has taken up dredging of river Brahmaputra in 1977 and 1978 at
Dharapur near Guwahati. But as the removal of huge quantum of silt throughout the river in plaing
wag not feasible and the dredged channele were again silted up in subsequent flood waves, the

dredging activity was discontinued.

No separate budgetary allocation hag been made for de-siltation of rivers to mitigate floods and

ercsion problems.
Office building of lower Ganga division
1650, SHRI MOINUL HASSAN Wil the Minister of WATER RESOURCES be pleased to state:

(a) whether there is any propasal to construct an own office building of Lower Ganga Division,

Central Water Commission, Berhampore, West Bengal;
(b) if go, the present position; and

(o) if nat, the future progress of L.G. Division C.W.C., Berhampare being & traditional divigion

cffice?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRIVINCENT PALA) :
() and () No, Sir.

(c) Proposal for construction of office buildings in formulated by the field urits of Central Water
Commission. No such proposal has been received for the construction of office building of lower

Ganga Division of CWC at Berhampore, YWest Bengal during X plan.
Wastage of drinking water

T1651. SHRI KAPTAN SINGH SOLANKI = Will the Minister of URBAN DEVELOPMENT be pleased

to state:

(a) whether itis fact that water is wasted in large guantity in all the mega cities induding Delhi,

Mumbai;
(b) if =0, the detalls thereaf;

(23 whether it iz also a fact that Government has details about orly 30 to 60 per cent of the

drinking water; and

TOriginal notice of the guestion was received in Hindi.

185



